
MIZORAM STATE POLLUTION CONTROL BOARD 
No.88088 Poln SO(I NIN) 201 MPC3 31 13 Dated Aizawl, the 25h May. 2021 

l he C'onsultant (Judicial 
National Green Tibunal (Prineipal Bench) 
Faridkot llouse. C'opernicus Marg. New Delhi-I 10001 

Rupesh Pethe Vrs- State of Information in the matter of O.A. No. 726/2018 
M.P & Ors with O.A. No. 456/2018 (earlier O.A. No. 146/2014 (CZ) (M.A. No. 

71/2020)- Nityanand Mishra-Vrs-State of M.P & Ors. 

Subject: 

NGT order dated 04.11.2020 in the matter of O.A. No. 726/2018 Rupesh Pethe 
- Vrs- State of M.P & Ors with 0.A. No. 456/2018 (earlier O.A. No. 146/2014 

CZ) (M.A. No. 71/2020)- Nityanand Mishra-Vrs-State of M.P & Ors. 

Ref: 

STT 

With reference to the subject and Hon'ble NGT order cited above. may I submit 
herewith the compliance report in O.A. stated above from the state of Mizoram for favor of 
information and necessary action 

Yours faithfully. 

Enclo: As above 

CWa 
(C.LALDUHAWMA) 
Member Secretary. 

Mizoran Pollution Control Board 
Memo No. No.H.88088/Poltn/50(LXIX/2021-MPCB/3- Y Dated Aizawl. the 25th May. 2021 
Copy to: 1. The Under Secretary, EF&CC Departnment w.r.t. his letter No.C.18014/321/2021-FST 

dated 8.03.2021 for favor of information
2. The Director, Geology & mineral resources Department w.r.t. his letter 

No.W.11013/8/2014 DTE-GMR/157-161 dated 8.02.2021 for favor of information 
3. The Regional Director, Regional Directorate, CPCB Noth Fast, Shillong for favor of 

information 

(C.LALDUUAWMA) 
Member Secretary. 

Mizoram Pollution Control Board 

Miroram State Pollution Control Bourd. Mizoram New Capital C'omples. Thlanmual Road. Khatla. Aizawl. Mizoram-79600 

Ph No.2336173/2336590 Fax:23 36591 Lmail mpcba mizoram.gov.in Wehsite:htup:/www.mpcb.anizoram gov.in 



COMPLIANCE REPORT IN IN THE MAITER OF O.A. NO. 726/2018 RUPESH PETHE 

RS STATE OF M.P &ORS WITH O.A. NO. 456/2018 (EARLIER O.A. NO. 146/2014 (CZ) 

(M.A. NO. 71/2020)- NITYANAND MISHRA-VRS-STATE OF M.P & ORS FOR THE 

STATE OF MIZORAM 

PARA DIRECTIONS CON ERNED COMPLIANCE STATUS 

NO. AUTHORITY COMMENTS 

DSR on Sand Mining and mining 
of other minerals has heen prepared 

for Aizawl District. Kolasib District 

Mineral ofGcolog 
for Resources Department 

Constitution 
Committce 

preparation 
DSR 

of 
and Champhai District. 

DSR in respect of Aizawl District 

was already submitted by DEAC to 

Chairman of DEIAA DC. Aizawl 
District on 03.2020 (copy of 
letter enclosed) lhe same will be 

done tor Kolasib and Champha 

District at the earlicst. 

Survey ing on DSR of other districts 

could not be conducted due to fund 

constraint in the department 

Ameeting of DEAC, Aizawl 
District was held on 13 02.2020 at 

the ottice Chamber of Chief 

Water ngineer Irrigation 
Resources Department 

Mineral The GM&R Department reported that 

& 

5 &6 1. Extent of Geology & 
illegal mining. Resources Department. oncerted ettorts needs to be rendered by 

Secretary. G&MR Department. MS of 

MPCB and MS ot SEIAA on 8.02.2021 
extent of MPCB and SElAA 

action laken 

The Board replies that 

Departmernt. being the Nodal IDepartment 
In respect ot mining. may take necessary 

action to coordinate the above mentioned 

including as G&MR 

compensation 

recovered. 

vehicles seized 
and other three authorities on 8.03.2021 

coercivee 

measures and 

impact of such 

action 

The GM&R Department vide letter 2. Engagement 
of Accredited No.W.11013/8/2014-DTE-GMR/157-161 
Consultant/ dt. 8.2.2021 made submission that 

engagement of approved Consultant for 
EMP will be difficult as there may not be 
any party in NE Region. The Department 
also requested the Member Secretary 
SEAC t0 exempt the mandate of OM of the 
MoEF&CC dated 16.03.2020 due to 

for Agency 
EMP 

insignificant sand mining depsits 
Mizoram. 



The vide letter 
NO.8808/Poltn(LXIX/2021-MPCB/8-15 
dt. 20.01.2021 requested the Nodal 
Department, i.e. Geology & Mineral 
Resources Department for Action Taken 
Report on Para 4-6 of the NGT order 

MPCB 

The Under Secretary, EF&CC was also 
requested to remind the Department on 
03.02.2021. 

The MPCB also requested the Nodal 

Department 
No.H.88088/Poltn/50(LXIX )y/2021- 
MPCB/28 dt 08.03.2021 to Coordinate the 

vide letter 

three (3) authorities specified in Para 5 of 
the Order for Joint Inspection and to frame 
the requisite State Policy. 

The GM&R Department vide 
No.W.11013/8/2014-DTE-GMR 

letter 
dt 

26.04.2021 made submission that no EC 
granted for minor minerals under EIA 
Notification 1994 nor ElA Notification 
2006. However, Govt permission is being 
sought for engagement of Accredited 
Consultant under QCI-NABET. Govt of 

India for sand mining and stone quarry1ng 



NO,W.I103/8/2014 DTE-GMR/ 1S 7 

DIRECTORATE OF GEO OGY&MINERAl RESOUIRCES 

MIZORAM AIZAWI 
Tele/Fax: 0389 2330065 

Dated8" fel 202 

Member Secretary 
Mizoram Polhution Control Board 

MizOrai New Capital Complex. Thlanmual Road, Khatla 

AlZAW. Mizorun 
State of 

Information in the matter of O.A. No. 726/2018 Rupesh Pethe - Vrs 

M.P &Ors No. 146/2014 (CZ) (M.A. No. 71/2020) - Nityanand Mishra Vrs 

State of M.P & Ors. 

Subject: 

DI. 20/01/2021 
R Vo.H88088 Poin S0(LNIA)/2021-MPCB/8-15 

With reference to the letter on the .bove captioned subject I have the honour to st 

that District Survey Report (DSR) on Sand mining and mining of other minerals has been prepar: 

tor Aizawi District. Kolasib District and Champhai Districts by DG&MR. DSR in respe: 

Aizawl District was already submitted by DEAC to Chairman of DEIAA/Deputy Commis 

Aizawl District. Aizawl on 12" March, 2020 (copy of the letter enclosed). The same 

for Kolasib and Champhai District at the earliest in compliance to para 4 of NGT Order 

November 04. 2020 for further necessary action. 

It is pertinent to state that surveying or DSR of other Districts could not he 

conducted due to fund constraint in the Department. 

Concerted efforts needs to be rendered by Seoretary of Geology & Mining. Member 

Secretar: of State PCB and Member Secretary of SEIAA in respect of para 5 & 6 of the NGT 

Order Meanwhile, it is necessary to state that engagement of consultant for EMP (approved 

i ABE& TQuality Control Council of India will be difficult as there may not be any pary in 

NE Region of India. For this the opinion of Member Secretary of SEAC is also being sougit 

thrqugh this letter and to exempt this mandate of OM of MoEF&CC dated 16.03.2020 owing to 

meager Sand mining deposits in Mizoram. 

Submitted for kind information and further consideration. 

Encio: As stated. 

Yours faithfully. 

(1LALTHAZUALA) 
Director 

Cieology & Mineral Resources 

Mizoram: Aizawi 
Daied 8/ 9/. 2021 Memo No. W.I1013/8/2014 DTE-GMR 

Copy to 
The Under Secretary to the (Gont of Afizoram, (Conmerce & ndusiCs hyutr17e 

for kind informalion with refereee o his letter No.. 780 3} 2021-CA7 M. 

18.01.2021 

4 
Director 

/69S 
61.2 21 

Gcology & Mineral Resources 

aMizoram: Aizawl 



Dated Aizawl the 12 March 2020 

TO 

The Chairman 
District Level Environmental Impact Assessment Authority(DETAA) 

Aizawl District. 

& 

Deputy Commissioner; Aizawl District. 

Subject Submission of District Survey Report on Sand mining and mining of 

other minerals. 

I have the honour to submit herewith District Survey report on Sand 

mining and mining of other minerals in respect of Aizawl District (undevided) in 4 

copies for favour of consideration and approval by DEIAA of Aizawl District. 

On appróval of this survey report, An application seeking prior 
environmental clearance will be submitted by applicants in prescribed Form i.e. 

Form-1 M (enclosed). 

Enclo.:- Meeting minute of DEAC 

Yours faithfully 

/020 

(J.CHAMIANA) 
Member Secretary 

District Level Expert Appraisal Committee(DEAC) 
Aizawl District: Mizoram 



ATTENDANCE SHEET OF DEAC, AIZAWL DISTRICT MEETING ON 13.2.2020 AT C.E COMMITTEE ROOM, IRRIGATION & WATER RESOURCES DEPTT SI.No. Name 
Designation Department Contact No. Signatur 

1 LaltkAnzAAd 

2 alnamehrrana S.0 SaLe bed 9/21581 fo| 

Aaniaala o Sadaaferet Ddvs35 H 4 

786a33/60 erLdrem 5 

9436/5DGA 6 alna zAO Vtuiehn pmR 

436360g8t 7 aiava 

PrarlhorgS /E 

9 

10 

11 

12 

13 

14 

15 



MEETING MINUTE OF DISTRICT LEVEL EXPERIAPPRAISA 
COMMITTEE (DEAC AIZAWL DISTRICT (UN-DEVIDED) 

District Level Expert Appraisal Committcc (DEAC) of Aizawl TDistrict 

commiiiee was held on 13 February 2020 at CE' Committce Room, Irrigatior

and Water Resources Department. 
The meeting was chaired by Er. H.Piangihanga, Sr. E.E, cha 

DEAC Aizawl District. Pu Lalthanzuala, Joint Direcior, Directorate of Ger 

Mineral Resources appraised the member rcie of DEAC, Pu J. 1 

Geolog1st senior. & member secretary presented D1strict Mineral Surve: R 
Aizaw! District (Undevided) prepared by Geoiogy & Minera! R: 

Department. 
Atter scrutinizing the entire report, the District Level Expert Appraisal 

Committee (DEAC), Aizawl recommend District,Mineral Survey Report of 
Aizawi District for on-ward submission to District Environment Impact Assesment 

C ite e (DEIAG), Aizawl for Approval. 

Leuek, 

Prue Heii 

CHAEIANA) 
Geologist Senior 

Member Secretary (DEAC) 

ltul 2(202 
(Fr. H.P1ANGÜHANGA) 

Sr. Executive Engincor 

Chairman (DEAC) 
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